[RAJYA SABHA]

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON EXTERNAL AFFAIRS

DR. ASHOK KUMAR MITTAL (Punjab): Sir, I lay on the Table, a copy (in English and
Hindi) of the Twenty Eighth Report of the Department-Related Parliamentary
Standing Committee on External Affairs (Seventeenth Lok Sabha) on ‘Countering
Global Terrorism at Regional and International Levels’.

STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 19" Report of the
Department-related Parliamentary Standing Committee on Housing and Urban Affairs

THE MINSTER OF PETROLEUM AND NATURAL GAS; AND THE MINSTER OF
HOUSING AND URBAN AFFAIRS (SHRI HARDEEP SINGH PURI): Sir, | lay the Half
Yearly Statement regarding status of implementation of the recommendations
contained in the 19" Report of the Department-related Parliamentary Standing
Committee on Housing and Urban Affairs on Demands for Grants (2023-24),
pertaining to the Ministry of Housing and Urban Affairs.

MATTERS RAISED WITH PERMISSION
MR. CHAIRMAN: Hon. Members, | have received one notice under Rule 267. The
notice does not merit admittance. Now, Matters raised with Permission. Shri Samir

Oraon.

Demand to lay a railway line from Lohardaga to Gumla to Korba till Jashpur in
Chhattisgarh
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour submission made by the hon. Member, Shri Samir Oraon: Dr. Santanu
Sen (West Bengal), Dr. Amar Patnaik (Odisha), Shri P. Wilson (Tamil Nadu) and
Dr. John Brittas (Kerala).

Need to release national disaster relief fund to Tamil Nadu without delay

SHRI VAIKO (Tamil Nadu): Hon. Deputy Chairman, Sir, the recent heavy rains and
floods due to Cyclone Michaung devastating five districts of Tamil Nadu, namely
Chennai, Thiruvallur, Kanchipuram and Chengalpattu caused loss of life and damages
to vast public and private property. Followed by this, unprecedented heavy rains,
water-logging and floods in five districts, namely, Tirunelveli, Thoothukudi,
Kanyakumari, Chengalpattu and Thiruvallur resulted in destruction of public
infrastructure and made lakhs of people homeless.

| have requested the hon. Prime Minister and hon. Home Minister, through my
letter, dated 19" December 2023, to send a Central Team to visit disaster-hit areas for
release of financial assistance. Our hon. Chief Minister, Thalapathy Stalin, has also
requested for release of rupees thirty-seven thousand crores for providing relief to the
disaster-affected people and to improve the public infrastructure which has been
damaged. We also demanded that the recent disaster, occurred to Tamil Nadu, be
declared as a ‘National Disaster’ and adequate relief fund may be released
immediately.

In this connection, a high-level delegation of MPs from Tamil Nadu, in which |
was also present, had also met the hon. Home Minister in Delhi on 13" January 2024



